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This is the balance that has been struck.
Twe-thirds majority is there, but it s
there for a purpese, but even i it is simple
majority, the administrator can take that
inte account and remove him if he is satis-
flea. This provision, 1 think, is a good
balance which has been struck.

MR. DEPUTY-SPEAKER : I shall
now put amendmerits Nos. 9, 18 and 11 to
the vote of the House.

Amendmenty Nos. 9 10 11 were put
and negatived,

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That clause 32 stand part of the Bill,"”
The motion was adopted.

Clause 32 was added to the Bill.
Clauses 33 to 53, Clause 1, the Enact-

ing Formula and the Title were

added to the Bilj.

SHRI K. C. PANT : 1 beg tomowe :
“Thak the Bilf, as amended, be passed.”

ME. DEPUTY-SPEAKER : The ques-
tion is
“That the Bill, as amended, be passed.”
The motion was adopted.

MR, DEPUTY-SPEAKER : I am told
that the Defence Minister will be 2 little
delayed. In the meanwhile, we will move
on to the next item of business,
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MINES (SHRI S. MOHAN RUMARA~
MANGALAM) : 1 beg to move® :

“That the Bill to provide for the acqui-
sition of the undertdking of the Asian
Refractories Limited for the purpose
of avgmenting supplies of refractories
to meet the essential requirements of
the iron and steel indusiry, be taken
into consideration.”

The Bill before the House is for
compulsory acquisition of the Asian
Refractories. 1 shall as briefly and suc-
cinctly as ! can recount the circumstances
that have led Government to come for-

ward with this Bill.

Al members must be knowing that
refractories play 8 most important part in
the production of our steel plants, They
are bricks which are used for blast
furpaces, for coke ovens and for all aress
in steel plants where we have to put them
in for producing durable steel.

In April 1960, the promoters of Asian
Refractories obtained a licence for setting
up a refractory plant to manufacture
24,000 fine clay bricks with & share capital
of Rs. 55 lakhs. Two loans were granted
by the Industrial Finance Corporation
totalling Rs. 55 lakhs, The IFC had the
first mortgage on the concern. In 1966,
the plant went into commercial production.
But unfortunately pwing to losses incurred
by the plant, I think mainly because of
managerial incompetence, the ¢ompany ran
into trouble, defaulted on the payment of
dues and stopped production in May 1968,
In March 1968, aa application was filed
by the unsecured creditors of the com-
pany for winding it up. In Maych 1969, the
IFC filed an application for sale of the
mortgaged assets. On 19th March, 1969,
Receivers were appointed. The plant it-
solf was brought wp fox suction by the

court and the first offer was for Rs. 70
lakhs. Then the Eastern Spioning lm
a concern in the Birls group,
Rs. 78 jakhs, It was scpenjed

order of the court on 16 Desernber t"Yl!'ﬂ(!

mwmwmdx&ﬂa
comveyance be executed in fivonr ‘

'Moved with the recommendniion of the Presidemt,’
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Esstern Spisting Mills.  However, the
Eastern Spinning Mills, #s 1 said, a Birle
undertaking. kad to apply for permission
undor the Monopolies and Restrictive
Trade Practices Act. At this, stage, the
Department of Steel in my Ministey de-
cided that it would be better if we could
take over the refactories company, the
Asian Refragtories, inside our own stesl
complex as it were. Bokaro itself is
situated about five miles or so from the
Asian Rofractories. The Asian Refrac-
tories is a company whose producis can
be entirely consumed by Bokare. Bokaro's
original plan was to import only 4,000
tonnes of refractories. But unfortunately,
owing to the comparatively low quality of
the refractories produced indigenously by
some of the companies, we have had to
mmport as much as 70,000 tonnes of
refractories. Bhilai nself imported nearly
50,000 tonnes 1n 1970 and 22,000 tonnes in
1971. So despite the fact that we are
planning m the public sector a- 100,000
tonnes-unit of refractories at Bhilai, the
feasibihity report for which 18 under pre-
paration, and it will coms into prodnction in
1975, with an investmsnt of something s
like Rs. 13 crores, we have totake over Asian
Refractories to help us in Bokaro. That
ts the real object of taking this ¢ ver.

Now we expect that it should be able
ultimately to give us somewhere about
36,000 tonnes refractories after we are
able to put in additional investment around
@ crore of rupees or s0.

1 may mention to hon. members that
the equipment 1s good equipment, very
modern, with a tunnel kiln 330 ft. m
length which is capable of maintaining a
gtaded temperature at different places
producing firstcluss refractorics. Raw
materials are available nearby. We there-
fore think it is a good deal so far as the
couatry is concerned.

How much are we going to pay for
this 7 About Rs. 81 lakhs, Almost all
of this, if not all, will go to the IFC. So
reilly speaking, it 'is frook one pocket of
the nation ‘o amother thet this money
will go. The Goversment have already
noinindted under clause 9.of the ordinarice
the Bokuro Stesl, Lid., to camy on the

mansgement of the Asien Refractories,
The original investment, therefore, will be
sbput Rs. # lakhs, We expect that
we will have tp invest another Rs. 1.4
crores to bring the plant into com-
mission within six months or 30, and
as & result of all this, save a consi-
derable amount of money for the nation.

8ir, T commend the Bill for the consi-
deration of the house.

SHRI 5. P. BHATTACHARYYA
{Uluberia) @ Sir, T support this Bill. But
¥ want to know why other refractories also
which are not at least running profitably
should not be taken owver.

Next, regarding the employees, I want
to know what is to be done about the
employees who are wotRing there. He
fms not said anythiog about them in the
Bill. What are the Government going to
do about the employees who have been
working there befare this measure came ?

The main pomnt is that the State-

controlled concerns should be qun
profitably. Qur experience is wery bad,
and if that experience is not to be re-

peated, care must bs teken to see that
the Asian Refractories should be run pro-
fitably and properly to set an example,
and its past character should be changed.
Because I have got some experience
regarding the Flex footwear company in
Kanpur. I heard it was a profitable
¢ongern. Now, it is running at & fjoss of
Rs. 6 lakhs per month. This should net
be the case regarding the other State
controlled undertakings and this Asian
Refractories, Ltd., should set an example,
after it is taken over. That is the main

thing.

As 1 said, there is the question of the
employées who have been working there
in the past. I suggest that the old employees
should be taken in as much as possible.

Mainly, the Government should ses
that the Government fulfil the requivetnents
of thr aation by running the Sinte~
controfled refractory. That is the main
objective with which we can make owr
State-comtrolled faciovies  self-supporting
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and not depend on outside for running the
industry.

* With these few words, I support the
Bill.

SHRI $. M, BANERJEE (Kanpur) :
Sir, let not an impression go out that the
Flex Kanpur factory is running at a Jloss.
Before it was taken over by Government,
it was running at a Jloss of Rs. 6 lakhs.
Now, its loss has come down: to Rs.2
fakhs.
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SHRI SWARAN SINGH SOKHI (Jam
shedpur) :  Mr, Deputy-Speaker, while
supporting this Bill introdsced by Mr.
Mohan Kumaramangalam, I want to make
a few observations. It is a good policy of
the Government to pationalise and taie
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aver these plunts in the public sector but
every public sedtor ts going in loss and it
is well-known to the Minister...(An Hen.
Member : Not every). Almost every public
septor undertaking, I may say,

The idea f8 that it should be kept with-
in the ‘Bokaro steel plant managment. It
should not be with them. What happens ?
The Minister must be knowing what hap-
pened recently. 6,000 tonnes of refractory,
both Indian and Russian made were dama-
ged and destroyed in a mysterious fire at
Bokaro steel plant fast week. The loss was
to the tune of a crore, according to esti-
mates. 1 think a parliamentary enquiry
committee should be constituted ‘mmadiate-
ly to enquire into the matter. The officers.
whether the General Manager or the Chair-
man if he is found guiity should be dismis-
sed. Why this fire ?

To my information it was planned sab-
otage. 1f these things go on how can we
expect the completion of the Bokaro steel
plant in time *as Mr. Kumaramangalam
said last time n Parliament ? He is more
or less, I think, in the hands of the burea-
ucratic officers because he is not a technical
man himself. He may be & good lawyer.

MR. DEPUTY-SPEARER : The hon.
Member may continue tomorrow.

-

13.24 brs.

STATEMENT RB : LATEST POSITION
WITH REGARD TO PAKISTANI
AGGRESSION ON INDIA

THE MINISTER OF DEFENCE (SHRI
JAGIIVAN RAM): Mr. Deputy-Speaker,
Hir, this is my third statement on the war
that hus been forced upen uws by Pakistan.
1 am in a position to tll ypu and the
House that Pakistan has failed to achie ¢
evén margineily the objectives it may have
set for itsell when it lannched the pre-
meditased asssult on our sirfSelds and
mm foross on the evening of December

On that ewiing, Pakistan copverted its
war on the people of Bangle Desh jnto s
total wis on Indin. Our treops moved into
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Bangla Desh from many directions to éli-
minate the occupying forces from their
outer defences. Contact has been  estah.
Iished wiih the Mukti Bahini and the two
forces are now acting not only in concert
with each other, but under a unified coms,
mand. In consequence, " large dreas of
Bangla Desh have been freed from occupy-
ing forces. The Homse is alracdy aware
of the fall of Jessore, Sylhet and Comilla.
The fall of Dinajpur and Rangpur is immij-
nent. The Pakistani forces are puliing out
of their strong-points in great confusion,
disorder and consternation. The remnants
have been ordered to collect in Barisal in
the west and Narayangang in the east. Our
foices are astride the Padma, the Brahma-
putra and the Meghna. The Chief of the
Army Stafl hns already warned the Pakistani
soldiers to surrender to our fotrces &s all
their escape routes by land, air and sea
have been sealed. The Pak Air Force in
Bangla Desh has been virtually eliminated
by our Eastern Air Command. Our Eastern
Fleet his complete command over the ap-~
proaches to all the ports in Bangla Desh.
The people of Bangla Desh are heaving a
sigh of relief, and our forces have been
greeted with jubilation and universal rejoi-
cing.

Our objective on the Jammu and Kash-
mir arca and the punjab sector has so far
been to prevent fighting on our sacred soil
and to eliminate Pakistani outposts threate-
ning our security. The enemy hasg repeated-
ly tried to obtain lodgments in the Poonch
Sector but without success. On the other
hand, our troops have captured four impora
tant outposts in the Kargil srea. The
enemy continues to shell pur posts in the
Uri and Tanghar arcas. The uttempt o
infiltrate Pakistani saboteurs behind bwr
lines has been frustrated.

Pakistan lauached a major attack on
our positions ig the Chhamb area. I have
already informed the House that despite
the difficultios of the terraim, our froops
west of the rivilet Munnawar Tavi held on
bravely to their pesitions for 72 hours.
Thoy were withdrawn, to otir main defensive
positions, east of the rivulet, day before
vostenday. ‘The fresh Pakistani attacks on
our position has been beaten. back with
heavy Josses, The Akhooor salient has boen



